[17 December, 2002] RAJYA SABHA

SHRI DIPANKAR MUKHERJEE:

THE DEPUTY CHAIRMAN: | am not allowing. ...(Interruptions)...
The Chairman has not permitted me and | am not allowing.
...(Interruptions)... . Please sit down. ...(Interruptions)... | said, "please take
your seats". ...(Interruptions)... Once | give my ruling, nothing will go on
record. ...(Interruptions)... | am not asking the Minister to make any
comments just now. ...(Interruptions)... Just one minute. | tell you one
thing. When the Chairman gave permission to one Member, he did not tell
me the whole House is going to reopen the issue. So, | am not allowing.
...(Interruptions)... ~ Sit down. ...(Interruptions)... Please sit down.
...(Interruptions)... Please sit down. ...(Interruptions)... Just one minute. If you
are so concerned about it, you may go and ask the Chairman. If he gives
permission, | have no objection. ...(Interruptions)... Unless and until he gives
permission, | am not allowing....(Interruptions)... It is not going on record.
...(Interruptions).... Mr. Dara Singh, are you speaking or not?
...(Interruptions)...
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SHRI DIPANKAR MUKHERJEE: Madam, in protest, we are walking
out. ...(Interruptions)...

(at this stage some hon. Members left the Chamber.)

SPECIAL MENTIONS

Demand for prohibiting indecent and undesirable advertisements on
television channels
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* Not recorded.
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SHRI M.P. ABDUSSAMAD SAMADANI (Kerala) : Madam, | also
associate myself with what Shri Dara Singh Chauhan has stated.
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Need to protect biodiversity and ecology of coastal line of Orissa

SHRI MAN MOHAN SAMAL (Orissa): Madam, | wish to draw the
attention of the Government to the problem of ecological imbalance taking
place in the area, from the Mahanadi river mouth to Dhamara and Devi river
delta, which comes to* 700 square kilometres. Unfortunately, due to mindless
human activity like cutting down of mangrove forests, cultivation, prawn
culture, etc., this vast stretch of mangrove forests, which acted as a natural
wall against cyclonic storm and sea wave, has been reduced to
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